FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MIKI MAIZE MILLING PRIVATE LIMITED

(b) Details of authorized representatives
are available at:

RELEVANT PARTICULARS
1. Name of corporate debtor Miki Maize Milling Private Limited
2. Date of incorporation of corporate debtor 14/12/2007
3. Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated / registered
4, Corporate Identity No- of Corporate Debtor U15490GJ2007PTC052354
5. Address of the registered office and principal office | 59, GIDC, Taluka Cambay, Kansari, Gujarat, India,
(if any) of corporate debtor 388630
6. Insolvency commencement date in respect of | 11/02/2026
corporate debtor
7. Estimated date of closure of insolvency resolution | 10/08/2026
process
8. Name and registration number of the insolvency | Mr. Sunit Jagdishchandra Shah
professional acting as interim resolution | Registration No:
professional IBBI/IPA-001/1P-P00471/2017-2018/10814
9. Address and e-mail of the interim resolution | Address: 801-802, Eight Floor, Abhijeet -1, Opp
professional, as registered with the Board Bhuj Mercantile Bank, Mithakhali Six Roads,
Navrangpura, Ahmedabad, Gujarat, 380006
Email: sunit78@gmail.com
10. | Address and e-mail to be used for correspondence | Address: 801-802, Eight Floor, Abhijeet -1, Opp
with the interim resolution professional Bhuj Mercantile Bank, Mithakhali Six Roads,
Navrangpura, Ahmedabad, Gujarat, 380006
Email: cirp.mikimaize@gmail.com
11. | Lastdate for submission of claims 25/02/2026
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorized Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a)https://ibbi.gov.in/en/home/downloads

(b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Miki Maize Milling Private Limited on 11t February, 2026.

The creditors of Miki Maize Milling Private Limited are hereby called upon to submit their claims with proof
on or before 25/02/2026 to the interim resolution professional at the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against entry No.13 to act as authorized
representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

CA Sunit Jagdishchandra Shah

Reg. No. IBBI/IPA-001/IP-P00471/2017-18/10814

Date: 13/02/2026
Place: Ahmedabad

AFA No. AA1/10814/02/300627,/108984
AFA Validity Date: 30/06/2027
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\MPORTANT DATES : Date & Time of Inspection of the Property : 24.02.2026 & 25.02.2026 (From 11.00 AM lo 2.00 PM)
Last Date lor Submission ol EMD : 27.02.2026 by 5.00 PM

Las! Date for Submission of Bids : 27.02.2026 by 5.00 PM

Date & Time of E-Auction : 27.02.2026 Irom 11.00 AM to 5,00 PM (With auto exiensions of 5 minutes duration)
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Reliance

Industrial Infrastructure
Limited

Regd. Office: 4th Floor, Court House, Lokmanya Tilak Marg, Dhobi Talao, Mumbai - 400 002.
Phone: 022-7967 9053 « E-mail: investor_relations@riil.in
CIN: L60300MH1988PLC049019

NOTICE

Notice is hereby given that pursuant to SEBI Circular SEBI/HO/MIRSD/DOS3/CIR/P/2018/139 dated November 6,
2018, request(s) have been received by the Company from the Transferee(s) / Claimant(s) to transfer the below
mentioned shares, having face value of Rs. 10 each, held in the name(s) of the shareholder(s) as detailed below,
to his/her/their name(s):

Sr. Name and address of | Folio No.| Name and address |Certificate| No. of | Distinctive Numbers
No. | Claimant(s) / Proposed of the registered No. Equity

Transferee (s) shareholder(s) Shares| From To
1 Mahendra M Vadodaria |000362026 | Rekhaben Bhatt 74185 100 | 7418401| 7418500

7 Amar Park,

Behind Bank of Indian
Society, Nizampura,
Vadodara 390002

Daxa M Vadodaria

43/09 Vadodaria Bhavan,
J B Nagar, Andheri East,
Mumbai,

Maharashtra 400059

These shares were claimed to have been purchased / acquired by respective Transferee(s) / Claimant(s) and were
not earlier submitted for transfer and / or sent under objection by the Company.

Any person(s) who has / have any objection in this regard, should lodge such objection with the Company’s Share
Transfer Agent viz., “KFin Technologies Limited” (Unit: Reliance Industrial Infrastructure Limited), Selenium
Tower B, Plot No. 31 & 32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500 032, within Thirty (30) days
from the date of publication of this notice, failing which, the Company will proceed to transfer the aforesaid shares.

For Reliance Industrial Infrastructure Limited
Sd/-

Place Mumbai Amitkumar Mundhe
Date February 13, 2026 Company Secretary and Compliance Officer
www.riil.in
STRIES
&7~ GUJARAT INDUSTRIES POWER COMPANY LIMITED
3 ':5: Regd. Office : P.O. Ranoli - 391 350, Dist. Vadodara (Gujarat)
*‘,0 b Tel. No.: (0265) 2232768, Fax No.: (0265) 2230029, Email ID : Investors@gipcl.com
/Y Website : www.gipcl.com, CIN : L99999GJ1985PLC007868
STATEMENT OF UNAUDITED FINANCIAL RESUL
FOR THE QUARTER AND NINE MONTHS ENDED ON 31°" DECEMBER 2025
T in Lakhs
Yeartodate | correspondin
Quarter figures for the P 9
Sr. . ended . Quarter ended
Particulars current period
No. 31.12.2025 31.12.2024
Unaudited ended 31.12.2025 N
Unaudited HELEIE
1 | Total Income from Operations 38,253.19 1,11,564.91 33,675.88
2 | Net Profit for the period
(before Tax, Exceptional and Extraordinary Items) 212113 14,680.14 5,335.99
3 | Exceptional Items - - -
4 | Net Profit for the period before Tax
(after Exceptional and Extraordinary ltems) 212113 14,680.14 5335.99
5 | Net Profit for the period after Tax
(after Exceptional and Extraordinary Items) (320.21) 7,555.99 302007
6 | Total Comprehensive Income for the period [Comprising Profit for
the period (after Tax) and other Comprehensive Income (after tax)] (877.22) 6,693.13 241253
7 | Equity Share Capital (Face Value of Rs. 10/- each) 15,521.60 15,521.60 15,125.12
8 | Earnings per Share (of Rs. 10/- each) for continuing and
discontinued operations (not annualised)
a) Basic (Rs.) (0.21) 4.87 2.59
b) Diluted (Rs.) (0.21) 4.87 2.59
Notes:

1. The above is an extract of the detailed format of Unaudited Financial Results filed with the Stock Exchanges under
Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, as amended. The full format
of the Standalone Unaudited Financial Results are available on websites of Stock Exchanges viz. www.bseindia.com and
www.nseindia.com and on Company's website (www.gipcl.com).

2. The above Unaudited Financial Results have been reviewed and recommended by the Audit Committee in its
Meeting held on 11" February 2026 and subsequently approved by the Board of Directors in its Meeting held on
12" February 2026.

3. The Company has designated an exclusive e-mail ID viz. investors@gipcl.com for investor grievance redressal.

7 For Guijarat Industries Power Company Limited
Sd/-

[Vatsala Vasudeva]

Managing Director

Place : Gandhinagar
Date :12" February, 2026
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m= UNITED POLYFAB GUJARAT LIMITED

U';l;LTJEg\TP&LIIEf)AB CIN : L18109GJ2010PLC062928
Registered office : Survey no. 238, 239, Shahwadi, Opp.
New Aarvee Denim, Narol-Sarkhej Highway, Ahmedabad - 382405 « Ph : +91-7575020966
Fax : +91-79-25731144 - Email : info@unitedpolyfab.com « Web : www.upgl.in

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE
QUARTER ENDED ON DECEMBER 31* 2025 (Rs. in Lakhs except EPS)

Chartered Capital And Investment Limited

Regd. Office : 711, Mah Opp V.S. Hospital, Ellisbridge, Ahmedabad - 380 006.
CIN: L45201GJ1986PLC008577 | Ph. : 079-2657 5337
Email : cs@charteredcapital.net | bsi .chartered net

Extract of Unaudited Financial Results for the Quarter and Nine Months Ended December 31, 2025

(Rs. in Lakhs except per share data)

Quarter | Quarter [Nine Months|
st. particul | Ended | Ended | Ended |
No. articulars 31.12.2025 [ 31.12.2024 [ 31.12.2025

Un-Audited | Un-Audited | Un-Audited

1 | Total Income from operations 278.48 234.30 756.66
Net Profit / (Loss) for the period (before Tax,

2 Exceptional and/or Extraordinary items) 297.08 222.10 747.13
Net Profit / (Loss) for the period before tax (after

3 Exceptional and/or Extraordinary items) 297.08 222.10 74713
Net Profit / (Loss) for the period after tax (after

4 Exceptional and/or Extraordinary items) 245.72 167.44 610.87
Total Comprehensive Income for the period

5 | [Comprising Profit / (Loss) for the period (after tax) 350.96 -274.23  1071.53
and Other Comprehensive Income (after tax)]

6 | Equity Share Capital 301.16 301.16 301.16

7 Reserves (excluding Revaluation Reserve) as shown
in the Audited Balance Sheet of the previous year
Earnings Per Share (Face Value of Rs.10/- each)

8 [ - Basic 8.16 5.56 20.28
- Diluted 8.16 5.56 20.28

Notes:

1) The above is an extract of the detailed format of Unaudited Financial Results for the
quarter and nine months ended December 31, 2025 filed with the BSE Limited under
Regulation 33 of the SEBI (Listing and other Disclosure Requirement) Regulation, 2015.

2) The full format of the Unaudited Financial Results for the quarter and nine months ended
December 31, 2025 are available on the Stock Exchange website:www.bseindia.com and
also onthe Company's website: www.charteredcapital.net.

3) The statement of Standalone Unaudited Financial Results for the quarter and nine
months ended December 31, 2025 have been Reviewed by the Audit Committee and
approved by the Board of directors inits meeting held an February 12,2026 .

4) The detailed Unaudited Financial Results can be accessed by scanning below QR Code:

For and on behalf of the Board of Directors of
Chartered Capital And Investment Limited
sp/-

Mohib N Khericha

Managing Director

Iy- Place: Ahmedabad
Date: February 12, 2026
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Note :- 1. The above financial is an extract of the detailed format of Consolidated Unaudited Financial Results for the
quarter ended on December 31%, 2025 filed with the stock Exchange under Regulation 33 of the SEBI (Listing
Obligation and Disclosure Requirements Regulation) 2015. (The full format of the Consolidated unaudited Financial
Results is available on the National Stock Exchange Website at www.nseindia.com and Company's website at
www.upgl.in.

2.ThesegConsoIidated unaudited Financial Results have been reviewed by the Audit Committee in its meeting held on
Thursday 12" February 2026 and were approved by the Board of Directors in their meeting held on 12" February 2026.

KEY NUMBERS OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS OF
QUARTER ENDED ON 315" DECEMBER 2025

For The HSLRURALAFA A1l 2381
For The Quarter Ended ~ .
Sr. Particulars @ Year Ended (a2 Blesdi- agiv)
No. 31-12-2025] 30-09-2025 | 31-12-2024 | 31-03-2025 4 ‘T"“Ql/”’&/'i Mt 28U so1l cudlu
Unaudited | Audited [Unaudited| Audited Al cluud siie/ail S— _ — _
1. | Total Income From Operations (net) 17,526.55 | 18,899.29 [ 15,268.70 | 60322.48 sllusielouderawRa (p | 2202 L sowsoomcidnz | alslis sum
: : - 1.| Gue) 2 sludl sRanwsier | G & e9c0R 00+ Al ) 11/02/2026 u
2. | Net Profit / (Loss) for the period (before Tax, 84294 | 1.033.53 681.01| 2.125.28 . e 2z AU 1% 3. 39¥¥9.30 + cisl o Al
Exceptional and/or Extraordinary items) ) e : e R (pe d-ug) R s €.20% -l €2 Uy, Ll
3. | Net Profit / (Loss) for the period before tax (after 22(Eid 2AuRL (RUaR Rasdl) A4 ael-: "Rl WRAH [eudl-3" wid, F
: rog b 842.94 | 103353| 681.01| 2,125.28 Y 3 N L ) 8wk
Exceptional and/or Extraordinary items) 2412, AL, L. 390, 6alls L. ¥R, HIF - GHRAV, dl - cUR3], FFedl - rd vud Rad B,
4. | Net Profit / (Loss) for the period after tax £0.20 2R W12’ UIUAL Wiz . 130 (3Bl 24122421, . ¥€R/930 Yoyol) HRldd) 22ldR
- ; . 487.95 760.46 505.30 | 1,769.21 . o N -
(after Exceptional and/or Extraordinary items) Retsa-ll d 253l 247 uteld, 22l U2 WHIRLAIR (32201 247 30.2¥ A2t Hler HiuAl {2l
5. | Total Comprehensive Income for the period 18,
[Comprising Profit / (Loss) for the period (after tax) 487.95 760.46 505.30 | 1,769.21 A B wiRe Ris, oo, 2
and Other Comprehensive Income (after tax)] o
_ - R w112 Ris 44 241,
6. | Equity Share Capital 220516 | 2295.16 | 2295.16| 2295.16 atell de-L A Bis (L
7. | Reserves (excluding Revaluation Reserve as shown R R R ) AALR) L SIAZAR ARJALLR, - )
in the audited Balance Sheet of the previous year) 2. si[l\wem ﬂl[:tt[t\ Ris, 2. 5l w.ﬁﬁiéﬁ?ﬁiﬁii g | uBRsswR
8. | Earnings Per Share (of Rs 1/- each) g | PRancdlR Rl A9 | go Gaat + 3. yao9e.us faw | 07/02/2026 4
(for continuing and discontinued operations)- "i}‘“ﬂ)‘“’“ ”“5“1 R (:"QL W3 Al + Al U2 ¢.30% Ul u";‘&{}[‘“
—— - ArlIR) UL SIARAR ARRAELR ey,
B.asm : (not annua”zed for the quarter ended) 0.21 0.33 2.20 7.71 3. slad) st 2R Ris, 2.
Diluted : (not annualized for the quarter ended) 0.21 0.30 2.20 7.71 3l 2R WLl Bis 17 261,
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ArlLR) AL SLATAR AURAELR
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[Rdaial, eleu A 4912 sl 24 enRL 4 £ld (32)).
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S _ Quarter ended on enri?a?:lron
No. Particulars 31-12-2025| 30-09-2025 | 31-12-2024 | 31-03-2025
Unaudited | Audited [Unaudited| Audited
1. | Turnover 17,509.85 | 18,521.58 | 15,268.70 | 60221.77
2. | Profit / Loss Before Tax 842.89 1033.53 681.01 2124.87
3. | Profit / Loss After Tax 487.89 760.46 505.29 | 1,768.91

Note :- 1. The full format of the unaudited Consolidated Financial Results for the quarter ended on December
31*2025, is available on the website of National Stock Exchange (NSE) at www.nseindia.com as well as on the
Company’s Website at www.upgl.in.
2. Unaudited Consolidated Financial Results have been reviewed by the Audit Committee in its meeting held on
12" February 2026 and were approved by the Board of Directors in their meeting held on February 12, 2026
For United Polyfab Gujarat Limited
Sd/-
Gagan Nirmalkumar Mittal
Chairman and Managing Director
DIN: 00593377

Place : Ahmedabad
Date : February 12, 2026
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